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T0 ,

The Registrar General
High Court of Delhi.

Subject: All India Conference of District Court Judges scheduled to be
held at Dhordo, Kachchh, Gujarat on 2"“ and 3"’ March, 2024.

Sir, '

Vlflth reference to above, please note that till date, the High Court of Gujarat
has not received the list of Judicial Officers nominated for the Conference of
Judicial Officers scheduled to be held on 2"“ and 3"’ of March, 2024 at
Dhordo, Kachchh, Gujarat.

All other High C0urts'have fon/varded the list of nominated judicial officers,
but your good office has not fonivarcled the list of nominated judicial officers
so far.-

Since the High Court registry is required to make the necessary
arrangements of lodging, boarding etc. for the participants, it is requested to
forward the list of participants so nominated by your High Court to the High
Court of Gujarat latest by 2:00 P.M. on 27.02.2024. .

The names of nominated judicialofficers and their_travel details be shared
with Shn Prakash Talreja, AddllZ|0l'lal Registrar (Protocol), High Court of
Gujarat, on email address: as well as the e-mail id
I-9» F9-hc-gui@nic.in. '

Kindly treat the matter as most urgent.

Thanking you,

Yours truly,

(Moolc ' nd Tyagi) _
Regist rGeneral . <
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Drjustice D Y Chandrachud
Chief justice of India

21 February 2024 '
Hon'ble Mr Justice ivlanmohan
Acting Chief Justice
High Court of Delhi

mufl Bvolfiiw Man Pr\V“""‘)

The Supreme Court of India entered the seventy-fifth year of its establishment on 28
January 2024. Among the events to mark the diamond jubilee, the Supreme Courtis
organizing a Conference of judicial officers from across the country on 2 and 3
March 2024 in Kachchh, Gujarat.

The Conference aims to sen/e as a platform for judicial officers to exchange ideas,
share best practices and address common challenges they face whileladministering
justice. This will help empower judicial officers to effectively communicate with
citizens and raise awareness about the role of the judiciary in upholding the rule of
law and protecting citizens‘ rights. Fostering stronger connections between the
judiciaiy and citizens can contribute to a more transparent judicial system, thereby
enhancing confidence in the legal process. The format and agenda for the
Conference are attached. '

l request you to nominate 9 judicial officers of the cadre of District Judge and Chief
Judicial Magistrate! Senior Civil Judge from Delhi judiciary to physically attend and
participate in the Conference. All other judicial officers may join the Conference
virtually.

Detailed information about the logistical arrangements, which are being facilitated by
the-High Court of Gujarat is attached.

With warm regards

Yours sincerely

.1) ,:1 - M- '- '4“ J‘

Dhananjaya Y Chandrachud

Encl: As above.
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surname count or INDIA
CONFERENCE or JUDICIAL OFFICERS

» KACHCHH, GUJARAT '
2-3 MARCH 2024

. 2 MARCH 2024

Inauggral Session
(10:00 -10:45 A.M)

10:00 -10:05 A.M Welcome address by Ms. Justice Sunita Agarwal
Chief Justice, High Court of Gujarat

10:05 -10:15 A.M Address by Shri Justice Surya Kant
Judge, Supreme Court of India

10:15 - 10:25 A.M Address by Shri Justice Sanjiv Khanna
- Judge, Supreme Court of India

10:25 - 10:45 A.M" Address by Dr Justice Dhananjaya Y Chandrachud
Chief Jusfice of India . _

Interactive session

(10:45 A.M - 11:30 A.M)
Dr Justice Dhananjaya Y Chandrachud - Chief Justice of India

Shri Justice Sanjiv Khar.na
Shri Justice Surya Kant

Ms. Justice Bela M. Trivedi
Ms. Justice Sunita Agarwal

Tea Break
[11:30 A.M -- 12:00 Noon} ,_

Session I
' [12:00 Noon - 01:00 P.Mj ~ _ l

Dr Justice Dhananjaya Y Chandrachud - Chief Justice of India ,
Shri Justice Sanjiv Khanna

Shri Justice Surya Kant
Ms. Justice Bela M. Trivedi

Ms. Justice Sunita Agarwal "
Role of the district judiciary as the first responder of‘the judicial domain

3 Institutional commitments to litigants and citizens
0 The adjournment culture
~ Effective measures to address pendency
0 Protection of personal liberty — role of district judiciary
v Accessibility initiatives
~ Combating gender stereotypes
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Lunch »
(01:00 P.M — 02:00 P.Mj

Session 1- to continue
(02:00 P.M — 03:15 P.M)

Session II
(03:15 P.M - 04-:30 P.M)

Dr Justice Dhananjaya Y Chandrachud ~ Chief Justice of India
‘ Shri Justice Sanjiv Khanna -.

Shri Justice Surya Kant
Ms. Justice Bela M. Trivedi

_ Ms. Justice Sunita Agarwal

Infrastructure and resources - improving the work culture
o Strengthening of infrastructure and human resources - model court

infrastructure, residential quarters, litigant-citizen centric facilities
including accessible environment and support staff

Q Training, sensitization, inculcating leadership qualities
~ Uniformity in transfer, roster and promotional. policies

Tea

' s MARCH 2024

Session III
(09:00 A.M - 10:15 A.M)

Dr Justice Dhananjaya Y Chandrachud - Chief Justice of India
Shri Justice Sanjiv Khanna *

Shri Justice Surya Kant
Ms. Justice Bela M. Trivedi

Ms. Justice Sunita Agarwal
Use of Technology in Judicial Processes

- Leveraging technology for efficient and transparent judicial services
0 How to use ICT Tools for case management and decision making

process
~ e-Courts project: challenges and opportunities for district judges
~ Technology enabled reforms in the Indian judiciary: best practices

and lessons learned
Enhancing judicial productivity and quality with technology
- Effective use of e—initiatives — e~filing/ NSTEP/ Digitization/ ICJS.
~ Presentation on e-initiatives. '

' Summing up session

(10215 A.M - 10245 A.M)
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~/
/4'A'f5_etai|ed information qua loqistical arrangements, tor the Conference of

liudiciial Officers to be held from 2"d - 3"’ March, 2024 at Kachchh, Gujarat

I " 29.02.2024
‘. (Thursday)

" " Arrival of Judicial Officers at Ahmedabad*

Stay at State Judicial Academy, Ahmedabad

' 01.03.2024
' (Friday)

0730 hrs
t~2~ Leave Ahmedabad for Kachchh by Volvo Buses arranged by the High

Court of Gujarat
- Lunch on the way

‘I600 hrs
~2~ Arrive Kachchh

Stay at Kachchh

02.03.2024
(Saturday) '

'2' Attend Conference at Kachchh from 10 A.M to 4.30 P.M

03.03.2024 i
‘ (Sunday)

*1» Attend Conference from 9 A.M to 10.45 A.M

1130 hrs
~:' Leave Kachchh for Ahmedabad

Lunch on the way
2000 hrs

»:~ Arrive Ahmedabad

Stay at State Judicial Academy, Ahmedabad

04.03.2024
(Monday)

4* Leave for their respective destinations*
 

E}: naizgzlflfihe nominated judicial officers and their travel details may be shared with Shri Prakash
eja’ tional Registrar (Protocol), High Court of Gujarat, on email id ghcproto@gmail.oom.
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HIGH COURT OF DELHI _ .

Sherslmh Road,New Delhi

Q/ No. ‘tiDl-lC/Ga:.lG-3IMisc.I2024 Dated:

No.) 2&3 IDHC/Griz/G-3lMisefl024 .

Sir,

From: '
The Registrar General,

_ High Court oi‘Deihi.
New Delhi.

To
The Registrar General,
High Court ofGujarat,
Sela, Ahmedabad, Gujarat-380060.
e-mail: Lg-ht',gtt'@n'1c.it;|

l am directed to refer to your letter No. HCICONFIIURGENTIIIZOZ4 dnlod 26.02.2024 ltnd ’

J ustiee of india and to infomt you that tho [olioyring 0_9_Judiciai ol@;q_r§__lggvo_bo¢t\ l19L'l1_".l‘ll‘l_l.
physically attend_tntg_;1;t3i_eip;te1n the'Cbnfcmn§§_g[_[t1d_l_i_:fai_cittct:;;soitt;tl31lg_l!,.t9.$1s.i\szlt!.,on
02.02.2024oosg,gg_;A;tgg=tttt=ttit.o9)1_me- -

enclosing ltcrcwilh letter dated 21.02.2024 oft-lon'hic Dr. Justico Ditanardnya Y Citnnclmcitud, Chick‘
H _ , °

rs ' 7 '

l. Mr. Rakeslt Syal, Spccinltiutigc (PC Act) (C01), Rouse Avenue Courts Cotnpiox,Now Delhi,
(Mobile N0. 97 l7592063). . . . . _ _

2. Mr. Vlkus Dhuii, District Judge (Commercial Conn). South-\Vcsl District, Dtvorltn Courts,
Dollti, (Mobile No. ‘J9i033o'l86). . ._

3. Mr. Sttdluutshu Knusitik, ASL New Delhi District, Pntiaia House Courts, Now Delhi, (Mobile
No. 991 0690i I6).

4. Ms. Monika Saralta, PO, Labour Conn. llousc Avenue Coons Complex. New Delhi, (Mobile
No. 97l7i96859).

5. Ms. Nntnritn Aggunvnl, Special Judge (PC Act) (CHI). Rouse Avenue Courts Complex, Now
Dollti, (Mobile No. 9717 l96S63). _ '

6. Mr. Atui Aitinwat, AS] (SC-POCSOJ. South-East‘ District, Sukel Courts, Now Dolltl, (Mohilu
No. 8287401410). ' .

7. Ms. Nnbcoin Wnli, CMM, New Delhi District, Pntiain l-louse Courts,‘Now Delhi, (Mobile No.
7042696862).

8. Mr. Altitisltek Kurnar, ACMM, New Delhi District, Patiaia House Courts, Now Delhi, V
(Mobile N0. 7042696877).

9. Mr. l-larject Singit Jaspai, SCI-cum-RC, Centaai District, Tis I-lazarl Courts, Delhi, (Mobile
No. 7042696869). 4
it is fltrtitcr informed tha:'oparc'frora this nlzovo mentioned nominatcr.l‘.ludlcial~ ol'l'i'ecrs to

physically attend the conference, all olhcrludiciai ofiieers have been directed to attend the conference
virtually.

Yours Sincerely,

(Surentior Pol)
Deputy Registrar (Gaz.-18)

"-—» —~——-~---as C _.__ for Registrar General‘
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Copy along with copy oi’ leilots dalcii 26.02.2024, 2l.02.2024 and omaii dated 27.02.2024.
(received from respective quarter eonccntcti) may be forwarded to lite following Principal District ,9;
Snssions Judge: with the rcqltosl to inl‘ot'm tho ltotulunloli Jndielnl offiooro and ask them to r ' it
lite G.s.J.A. (GujttrntSlnlc Judicial Aeudetny) Cuutpus ofitlallter own unti uisu to ‘nil t th lac at
5°"-‘"5 di1‘¢°li¥ to tlto Additional Rcglslmr (Protocol), mg), com of Gujlnfliu; B film?"
?l‘2E£'1iQ@£tJtuil.s_ottt as well iiS on c-mail id: lg-||c-gl|)@ gt; (1,. em‘ ' d'

(i) Tito Pt-itteipnl District dz Sessions Jutlgo (i-iQs), Tis I-Iazari Courts Delhi
(‘Ti P'ilD'-' ‘ .“) N3; $355“ “um 8" S“55‘°"5 J‘-"il§°» NBW Delhi Dislrtel, Palialu House Courts,

(iii)Titc Principal District 8: Sessions Judge S ll -W . '
(iv)_Tlte Principal District and Sessions .iu<ige‘i:tii1t-Scsriolijrilsii-hilt, Dwmka Cams’ Den".

Avenue Cour; ¢°mp]m New Deni . P ll so (PC Ac!) (CB1), .Rou_so
(v) The Principal District 8; Sessions fudge, S0\llil.E§5r D|5h.ic't sake, cums N WD lh,

" . - - t ' | 9 5 L

Datet:i:,,°{‘a(-k‘t‘_:'Jf\‘Ji<>-7/\.(

'5 V ’ > '(Asl:okSiiarma)'-
1 A1.sfidmlnistnativo-Officer(J),(Gag-my '
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.0FF1CE.0FTHEfi1?RINCIP“ 6
No. iw222,- iil'l?>f§~ =M1sc/.Trng/Gaz./2024 ", I I l l A ii Dated,Deihime B

X‘; ..
.~ J31 Q as_ ' . ,-....I-.y

Copy r01<waraéa_a1¢n§ “with enclosures to f 11 '-, -"oowinfnecessary actlon ' ' i‘ ‘ -g’ ()-r»_;=1_-I~.]-£0-m,1?,:“ltuion and
. _ . - ~ -' .

1) Sh.. Harjeet Singh Jaspal, SCJ-cum—RC, Central D' tri t T’) "H ‘C ' - in
2) The Officer-In—,Charge, Protocol Branch, Central 1)1;tri(ct’, H2312 Cctilfitrtftsilgeiiiiilu
3) :1‘he DDO, Accounts Branch, Tis Hazari Court Delhi. - , ' I
4) Fhe P.S to Ld. Principal District 8: Sessions Jtidge s) D 1h’

-5?”The W_ebsite-Comtnittee, Enghslt/Hindi,Tis._Haza,.iCC(1,,,l1t’ §efhi_ .
" 6) The Layers for up1_Qadi_Itg_the same. . " '

'--".~.,i '-

Encl: As above _

' Officer In-charge (Judicial Branch)
For Principal District & Sessions Judge (I-Iqs):De1hi

DISTRICT SESSIQNS JUDGE (HQS): DELHI

fR0vinder Bedi) A ‘
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